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DIVISION BENCH M-2
COURT - I

NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH

KOLKATA

TP/7(KB)2023
COMP.APPL/15(KB)2023

CORAM: 1. HON’BLE MEMBER(J), SMT. BIDISHA BANERJEE
2. HON’BLE MEMBER(T), SHRI BALRAJ JOSHI

ORDER SHEET OF THE HEARING ON 04TH SEPTEMBER 2024

IN THE MATTER OF
TANTIA AGROCHEMICALS PVT. LTD.

VS
OFFICIAL LIQUIDATOR

UNDER SECTION SECTION 433, 434 & 439

Appearances (via video conferencing/physically)

Corrigendum

1. This matter was not on Board today and was taken up upon mentioning.

2. In the order dated 21.08.2024, inadvertently the name of the RP was not recorded

In view of the above, Mr. Sanjeev Jhunjhunwala, IBBI Registration No.

IBBI/IPA-001/IP-P00325/2017-18/10595, email ID:

sanjeevjhunjhunwala@gmail.com is hereby appointed as Resolution

Professional.

Balraj Joshi Bidisha Banerjee
Member (Technical) Member (Judicial)

Order signed on 4th of September, 2024
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DIVISION BENCH O-209
COURT - I

NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH

KOLKATA

TP/7(KB)2023
COMP.APPL/15(KB)2023, COMP.APPL/16(KB)2023,

IA(COMPANIES.ACT)/53(KB)2024, COMP.APPL/18(KB)2023,
COMP.APPL/17(KB)2023

CORAM: 1. HON’BLE MEMBER(J), SMT. BIDISHA BANERJEE
2. HON’BLE MEMBER(T), SHRI BALRAJ JOSHI

ORDER SHEET OF THE HEARING ON 21ST AUGUST 2024

IN THE MATTER OF
MAGMA FINCROP LTD

VS
TANTIA AGROCHEMICALS PRIVATE LIMITED

UNDER SECTION SEC 433(E)/433(F) OF CA 1956

Appearances (via video conferencing/physically)
For Official Liquidator
Ms. Tanushree Das Gupta, Adv.
Ms. Sudipta Bera, Adv.

For Applicant
Mr. Saubhik Chowdhury, Adv.
Ms. Prarthana Singha Roy, Adv.

For the Applicant
Mr. Krishnaraj Thaker, Adv.
Ms. Urmila Chakraborty, Adv.
Ms. Rituparna Saha, Adv.

O R D E R

1. Ld. Counsel for the parties present.

2. Post this matter on 26.09.2024.

Balraj Joshi Bidisha Banerjee
Member (Technical) Member (Judicial)


